Contrél Administrative Tribunal
Principal Bench, New Delhi,

0A-1983/91

Neuw Dglhi this the 12th Day of April, 1994,

Hon'ble Mr, B,N., Dhoundiyal, Member(A)

shri S.C. Goyal,

Chi ef Draftsman,

Indian Railway Constn,Co,lLtd,,

Palika Bhavan, Secter-XIII,

R,K., Puram, New Delhi, Applicant

(8y advecate Sh, 8,5, Maines)

versus

1. The General Manager, : e
Western Railuay, ' §§
Church Gatﬂ, '

Bombay,

2., The Divl,Railuay Manager,
Western Railuay, _
Jaiour,

3., -The Dy,Chief Engineer(C),

West ern Railway,
Jainur,

4, The Senieor Manager(Finance),
Indian Railway Constn,Co,Ltd,,
Palika Bhavan, Sector-XIII,
R,K, Puram, Neu Delhi, Respondent s

(Respondent s No.1 to 3 represented through Sh,Romesh
Gautam and Respondent No,4 through Ms, Manjula Gu-ota)

ORDER (07AL)
delivered by Hon'ble Mr, 8.N, Dhoundiyal, Memner(A)

Heard the learned counsel for ths parties

and perused the records,

While working as Senior Draftsman in the scale
of Rs,425-700 in the Wastern Railuay, the a3nlicant
was sent on de~ytation to Indian Railuway Construction
Co, Ltd, on 21.,8,1981, After complstion of 3 years
of de~-utation, he was permanently absérbad in that
undertaking in public interest w,e.f, 22,8,1584, He

(S
was deemaed toﬁ;etired from the Westarn Railuay in

L
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public interest w,e.f. 22,8,1984, He is aggrieved

_that the terminal benefits due to him including lump

sum pensipn have not baen settled by the respondent s,

The respondents have stated that the settlemant
papers dyly filled in by the emoloyes were received
by them in Juna,'1988. Accordingly, pension paoeras
vere prepared and suybmitted to the Divisional Accounts

Office,

It is clear that this is a casa where admittedly
the applicant is entitled tc pensionary benefits, The
delay, if any, is due to prelonged cerrespondence betusen
the tuo off ices of the respondents, The 0,A, is, tharefore,
alloued with the direction to the respondents to take
expeditious actien to settle the sensionary claims of
the applicant uifhin a period of three months from the

date of communicatien of this order,

No costs,

?Aw'jyl\. N
(B.N, DHDUNDIJAL)
MEM3ER (A ) i
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